
IOI5 W ritten Answers 13 SEPTEMBER 1954 W ritten Answers ioi<f

(m ) win ^  n

srwTft?r ?nft?r % ^
f«Rnfts^ ?

The Minister of Infomiatioii and 
Broadcasting (Dr. Keakar)- (a) The

number of programmes of light music 
broadcast from A.I.R. during the year 

1953 was 73,718 and that during the 
half year ending 30th June 1954 is 
39,085.

(b) The number of programmes of 
light music broadcast in response to 
popular demand during the year 1953 
WBS 4187 and that doiring the half 

year ending 30th June 1954 is 2248.
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The Deputy Minister of Rehabilita-
tion (Shri J. K. Bhontsle): (a) to (c). 
During the month of June 1954 a loan 
of Rs. 9*00 lakhs was sanctioned to the 
Government of Bihar for advancing 
further loans to displaced persons for 
building houses, for the purchase of 
agricultural implements etc. and for 
starting business. No funds were, how-
ever, sanctioned to the State Govern-
ment for the month of July, 1954.

CotTusES OF St u d y  o n  At o mic  En er g y

*865. Shri Tushar Chatterjea: Will 
the Prime Minister be pleased to 
state:

(a) w hether it is a fact that Gov-
ernm ent are considering a scheme for 
introducing gpecial courses of study

on Atomic Energy in the Universities 
of India;

(b) if so, whether the scheme haa 
been finalised; and

(c) the names of the Universities 
where the said scheme will be intro-
duced?

The D̂ p̂utj Minister of External 
Affairs (Shri Anil K. Chanda): (a>»
No, Sir.

(b) and (c). Do not arise.

CO-OPBRATIVB AGKEBMENT WITH JAPAN

*866. Shri Radmnath Singh: WUl 
the Prime Minister be pleased to state  
w hether it is a fact that the question 
of signing a Technical Co-operation 
Agreement with Japan for the e»^ 
change of technicians and students is 
under consideration?

The Deputy Minister of External 
Affairs (Shri Anil K. Chanda); A
Technical Co-operation Agreement 
between India and Japan is under 
consideration. Details have not yet 
been finally worked out.
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♦867. Shri AJit Singh: Will the
Prime Minister be pleased to state:

(a) w hether all the expenses t o  

be incurred on account of our com-
mitments in the International Super-
visory Commission for Indo-China 
are to be borne by Indian Govern-
ment;

(b) if so, the anticipated total ex-
penditure; and

(c) whether the Army personnel 
proceeding to Indo-China will be paid 
on Field Service scales of pay and 
other benefits of field service granted 
to them?

The Deputy Minister of External 
Affairs (Shri Anil K. Chanda): (a)
Earh member Government has agreed 
to bear only the pay and allowances of 
their national delegations, while all 
other expenses of the national delega-
tions such as board, lodging, trans-
portation ctc. and all the expenses of




